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1knrbe ri P.rinivasan, 	•. 	rr:hnr (;) 

LPL 

.C. Thankaranarayana 
A;ed a'.ut 43 yearn, 

an1oyed a 	eoontn 
ficor in the eioraI 

ProY - nt  
cant.. 
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V. 

1. The Ur'ir• o Td1 
renrenened 1y  itF Secretary 
in the Y nintry of' Pinance 
e Delhi-i. 

. The Comptroller and auditor 
encral Of' India, OW DoThi-2. 

3. Thc ccountant Gcrieral in 
rrtaka k)t:t? at 

Respondants. 

Sri ..Padmarajaiah, Centre]. Govt. 
Senior Stan(9 •.rr Conse1) 

Tis applcation comin. on 'or heario to-day 

VIceChirrian made the "ollowin°,: 

0 I{ D E R 

In this trnsferred application from theih 

Court of Karnataka, the aprlicant has saht for a 

direction to ther espon3ents to permit him to 

volnntarily retire from iTnion  Government service 

with effect from 30l1 i79. The applicant has 

soucht 



S 

soht this n1 other incidentd reliefs on a 

lare numher of 	ounds: 

2. This case rns heard at length on c-9-1986. 

At the further hearin of the ease to-day, Sri 

Pera:iaieh, leerner' ie'tral fovernment 5e  nior 

Stendine Counsel arrearins for the r esnondents has 

nieced before us an authenticated copy of of'ice 

?eo randum No. 28/10/84-Penslo n IThit ated 29_8_leP4 

issued by Government Of' mdi' rbich inter ala nro-

vides for countin the entire service rendered by 

the nenlicant in the oriee of the .ccountnt General 

to clairl terminal benefits from the present emnloyer 

namely The Rasionnl rrovide rt T?und. Conmi ssioner 

(Karnataka) , naiore. Sr 1. S.Vasentha Kuirar, learned 

caunse], for the ppl icent on pousins the memorandum 

d eted. 2c8l084, produced by r i Padranrajaich, h ich 

undoubtedly confers greater benefits than the appll-

cant himself had eeuht in this annlicet ion , preys 

for peraission to rithdra th i.e anlicetinn. '!e 

crant th s Lec!ueet of Sri. Vesanthe Kum8r and d lam isa 

this eaplicetion as iithdrawn by the opplicant. Put, 

in the circumstances of the case, we irect the parties 

to bear their own costs. 

VICE-GHI1'JJN 

NEMNE1 


